CAs No.855/2001, 856/2001, 857/
860/2061, .861/2001, = 862/200
865/2001, 866/2001, £67/200
870/2001, 871/2001, 872/2001, 2

Shri Vijay 8. Amberkar,

working as Khalasi under

2001, 858/2
1, EBL/20
1, ° 8638/20
73/2001 and

Dkah1
Memﬁer

>t December,

,.
£ A\
LA T

>

01, 853%/2G01,
1, 864/2001,
1, 869/2001,
874/2001.

2001.

Vice. Chairman

ADpllCaﬁt in

OA 855/2001.

o 1

Assistant Electrical Engineer (C)
Metropolitan Transport Project (R), -
Central r\a17Way, Juxndgar‘,
Navi Mumbai. ° : ‘e
Shri P.G. Nehate, o
working as Khalasi .under
Civisional Electrical Engineer {(Cj,
-Metropolitan Transport Project (Rlys), -
Central Railway, Ju1nagat,.- '
Nav i Numba1. : ‘e
Shri M.V. Dange,
wor§1ng as Khalasi under
D|V1s onal Electrical. Engnneer (C),
x 5911tan Transport Project (Rlys),
trgl_Railway, Juinagar, o
_NaV1 Mumba1. : , -
Shri Gopal V. Patil e
working as Kha?és‘ under
Assistant Electrical Eﬂgznecr (¢,
Metropolitan Traﬂsoort Froject (R},
Central Raﬁiway, Juinagar,
Navi Nuf’"b . .
G.R. Talele,
ng as Khalasi under
tant Electrical Engineer (O,
politan Transport Project (R,
ral Railway, Thane. : ..

App?icént in

_OA b06/¢0“‘.

Abp]icant_in
CA 857/2001.
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Shri H.D. Chaudhari, -

working as Khalasi under | : ‘

Assistant Electrical Engineer (C), i

Metropolitan Transport Project (R), _ o

Central Railway, Thnane. I .. Applicant in
' - ' © . 0OA 860/2001.

Shri.J.H. Talele,. R

working as Khalas under
Dy. Electrical Eﬁg1neer (p)
"MTP (R), Central Rdi]Wdy,

Juinagar, Navi Mumbai, S ) L. AppLican
| - OA 861/2001.
Shri V.M. Kachane, :
working as Khalasi undeér E
Assistant E1eCL*1ca’ engineer (C), - : :
MTP (R), Central Railway, Thane. . - .. Applicant in
: e ' . : CA 882/2001.
Shri R Reddy,' ,
work1ﬂg as Khalasi under ,
Assistant Electrical Engineer: (C),
MTP (R), Central Railway, S . L
-Juinagar, Navi. Mumbai. ' .. Applicant in

OA 863/2001.

Shri R.L. Kadam, -
working as Mason- III under
- Assistant Electrical Engineer (C), . S
MTP (R), Central Raiiway, Thane. . .. Appliicant in
- ' ' ' : - OA 864/2001.

s

Shri A. R he1nh,

working as khalasi: under - C L v
Assistant Electrical Engineer. (C),, ’ _ o
MTP (R), Central Railway, Thane. .. Applicant in
K - ' ' ’ - : CA 865/2001.
' shri T.R. Patil, . ’
working as hna1asi under . :
Assistant Electrical Engineer (Cj), . . . :
TMTP (R, _Centr”1 Railway, Thahe. - .. -Applicant—in
. S ' CA 866/2C01.
Shri P.M. Naravane, .
working as Khatlasi under _
Assistant Electrical Engineer (C), o
MTP “(R), Cehtral Raiiway, ihane. .. Applicant in
- ‘ ' : OA B867/2001.
Shri L.M. Jangte) ’
" working as Khalasi under
Assistant Eﬂectrjca1‘5ngxdeef {(Cy,
MTP (R), Central Railay, o -
Juinagar, Navi Mumbai. - - : ... Applicant in
p . ' ' OA 868/2001
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ri M.E. Muthu, :

rking az khalasi under :
. Chief Electrical Engineer (),
P (R}, Central Railway, :
inagar, Na Mumbai.

ri C. Soioman, i \

Driver {(Ad-hocy, .

Assistant Electrical Engine
S
i

MTP (R), Central Railway,

Shri V.D. Talele,

r(C), "

e
hane,

1,

lagi under

trical Engineer (Cj,
al Railway, c
Mumbai.

.
by )
lasi under ’
trical Enginesr {C),
al Railway,

working as Khalasi under
Assistant Electrical Engineer (C),-

"MTP -(R), Central Railway,

Juinagar, Navi Mumbai.

Shri V.S.

Javirkar,

I )

- workihg as Khalasi under

“Assistant Electrical Engiﬁeer (C);'

. MTP (R), Central. Railway,
Juinagar, Navi Mumbai. ’

~~

'y

oy

m
=5

1

YO C
@

@

OO,
w @ I

e

p-st
P I3

-
(G
o

ot O oot
I T I

~h

—t et ()

-

i

o
£ —m
—t

{

-
~

=
=

. A= )
B -

oo
[\ g

o

[

A

Nl B P
ndia, TNrougn
nager,

iiway,
M Ty 4

LURNVICH BN
[ T el BN
CifiCar mnginger,
- 7

[

b =
[a}]

.F; <

-

Applicant +n

CA 86S/2001.

AppTTcant in
OA 871/2001.

-

Applicant "in

OA 872/2001.

*

App]icantvjn
OA 873/2001.

~

,Appiicant in

OA 87472001,



-4 -

3. Chief Administrative Officer (C),
Metropolitan Railway Project (R),
CAO (C)’s Office, Central Railway,
New Administrative Building, .
7th Floor, CST, Mumbai-40000t%.

4. Assistant Electrical Engineer (C),
Metropolitan Transport ProJect (R),

- Central Railway, Juinagar, . o L
- Navi. Mumbai. _ ‘ . .. Respondents.

. : ORDER (ORAL)
{ Per : Smt. Shanta Shastry, Member (A) }

-

A1l these 20 (twenty) OAs 1nvo1ve a common cause
of action. The 1ega1(vissue raised 18 the same. The -
reifef sought is the same., The advocate "is also the
éame.“wé therefore proceed to dispose off these'OAs by a

" common order.

2, " The 'app1icants are Khalasis work1ng in the

in 0.A.No.855/2001 - are g n 1 The applicant in

CentEaJ Railway. For purposes f 111ustra on the ‘facts
the aforesaid O.A. was grantq\/ temporary status with
.effect frém . 1989 by,order.dated 12.7.1990. According to.

the applicant he was'reliéved on being declared surplusv
to jéinv the office of Chief Engineer (C), Meﬁropblitan‘=

‘Transport Project on 1.4.1991. Now gf;ar a lapse of 'ten_

yedrs the impughed charge sheet has been igssued to him on

10.9.2001., , The article of chargireads as follows:-
“"that the said Shri Vvijay Amberkar, . -
Khalasi arrived on transfer from <Central
Railway -to MTP (R), Mumbai by producing
LPC No.HPB/797/D/ST/7FR dated 18.3.1991
issued - under the ~ signature - of
CPO(S&T)/Central Railway. - On enquiry
with CPO(S&T)/Central Railway vide MTP
(R) Mumbai’s 1letter No.MT/E/099 dated
17.7.2001, it was replied by CPO(S&T)
vide letter No.HPB/P.797/D/S&T/C1. /PNM -
1870/1939 dated 5.9.2001 that the LPC in
_question was not issued by his office.
It clearly 1ndicates that Shri Vvijay
. ' ) P .
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S
Amberkar, Khalasi obtained appointment 1in -
MPT (R)’ Mumbai _by producing the fake
office order." - : '
3. - Similar ‘chafga sheet has been 1issued to the

applicants in other OAs also. .

4, " The  app11cant has‘aééailad tha.chafgd aheei on .

two ma1n grounds viz.

(1) - The charge sheet haa been 1esued after near]y ten

| years of h1s Jo1n1ng the MTP in. 1991 ~ No reasons are

forthcom1ng by way -of any 'document or otherwise to

~explain the enormous delay 1n 1ssu1ng the charge sheet.

No L

- (11) Se sufficiant mater1a1 or bas1s is " avai!ablo to

Justify the 1{ssue of the charge sheet. It is based on

a mere exdhange of letters dated 17'7 2001 and 5.9.2001
as ment1oned in the artic?e of charqe. |
5.  The learned counsel for: the applicant subm1ts

further that out of 33 emp]oyees who Jofned - the.

v

. Metropolitan Transport Project on being declared surplus

~only 9 employees have _bgen chprde sheeted. It, s

discr1m1natory; Theréfora the charge_aheet‘of 10.9.2001
is 1iable to be quashed and set aside at the outset.

6. The Learned Couﬁéellalso said that the abpl1cants

 have replied to the charge sheet ‘and have requested to be'

provided with a defence'lpwyer;

7. We have - heard the Learned Counsel for  the

app11cahts. In -our considered view it is not necessary

to interfere with thevdue process of law atf this stage.

.in regard to the demand for a defence lawyef, sincé the -

charge is of a11eged-forgery and é1ncé the applicants are

Al

-
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on]y Kha]as1s ‘the-Aehqufry‘ﬁo?ficehiféhalﬁ"take" 1ntog5,

cona1derat1on this ~aspect a]so at the time of hear1ng'

wh11e dea11ng w1th the request for defence 1awyer.

'fB;i' In the above v1ew of the matter a11 the O A.S are

d1sm1ssed at the adm13310n stage 1tse1f.~ We do not. orderf‘ﬁ

any costs.,jff __W"Vé“ e fi“ . R
N o B ;

( Smt Shanta Shastry ) . ( Birendra Dikshit )
Member (A) . v; ”I}. ;:¢,“ Vice Chairman.e<'
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